
 

Untoo, Shri Gulam Nabi 
Upadhyaya, Shri S. D. 
Usha Barthakur, Shrimati 
Varma, Shri C. L. 
Vidyawati   Chaturvedi,   Shrimati 
Yajee, Shri Sheel Bhadra 
Zaidi, Col. B. H. 

The motion was negatived. 

THE   APPROPRIATION    (RAIL-
WAYS) NO. 2 BILL, 1967. 

THE MINISTER OF RAILWAYS (SHRI 
C. M. POONACHA): Madam, I beg to 
move: 

"That the Bill to authorise payment and 
appropriation of certain sums from and out 
of the Consolidated Fund of India for the 
service of the financial year 1967-68 for 
the purposes of Railways, as passed by the 
Lok Sabha, be taken into consideration." 
The question was proposed. 

 

THE DEPUTY CHAIRMAN:   We 00 now 
to the next item. 

 

THE DEPUTY CHAIRMAN:     That item 
is over. 

 

THE DEPUTY CHAIRMAN: Order-, 
order. 

 
SHRI A. D. MANI:    No, no. 

SHRI  AKBAR ALI     KHAN:     He does 
not accept what you say. 

SHRI A.  D.  MANI:   Yes; I do not accept 
it. 
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THE DEPUTY CHAIRMAN: I may 
announce that the House will sit through the 
Lunch Hour. 

SHRI G. R. PATIL: The Railways have 
recently shown one thing and that is a matter of 
grave concern to this country. Since the last two 
years, the Railways have been showing a deficit. 
In fact, the hon. Railway Minister has very 
honestly analysed the reasons for the deficit, 
particularly about the fall in passenger traffic 
and also the goods traffic. I personally feel that 
among the public undertakings in this country, 
the Railways are one of the major undertakings 
and it was showing a very good profit for the 
last so many years and it has contributed a lot to 
the general revenues of the country. Recently, 
during the last two years, this . has fallen, and 
therefore, I would urge upon the Railway 
Minister to look into the causes of this deficit 
and not to say that it was so merely because 
there was a loss in freight or there vere some 
other reasons, particularly the fall in passenger 
traffic or goods traffic. 

[THE  VICE-CHAIRMAN     (SHRI    AKBAR ALI 
KHAN) in the Chair] 

However, I personally feel that there are 
two maladies from which the Railways are 
suffering today, and they are inefficiency and 
corruption where the Railways are facing a 
tremendous challenge. I do know that the 
Railway Minister is making stre-nous efforts 
and taking steps also to see that efficiency is 
brought ibout and that corruption is 
eradicated. 1 do know that corruption cannot 
be eradicated in a day or two. Still, the time 
has come when the Railway Minister has to 
take some stern action so that at least the 
public will feel confident that in the Railways, 
when all these cases of corruption are brought 
to their notice) some stern action will be 
taken. 

Regarding the late running of trains, it has 
become, in some parts of the country, a 
regular feature. Particularly,  I may mention     
that     the 

trains running irom iroona to Bangalore are 
regularly irregular. I know that at times they 
are late by two hours, even three hours. I do 
know that conversion of the metre gauge into 
broad gauge is being undertaken from Poona 
to Miraj. At least, I would request the hon. 
Minister that there should be a note in the 
time-tables that because of this conversion the 
trains would be running late by at least one 
hour. But the way in which the trains are 
"caching destinations, it creates much diifi-
culty. Therefore, most of the passengers are 
also feeling that they should not travel by the 
railways, not to speak of accidents. Maybe, 
they may be due to human factors. But 
personally, I feel that this delay, particularly 
the late running of trains, can be avoided and 
therefore, I request the hon. Railway Minister 
that suitable steps should be taken in this 
matter also. 

One other factor which I would like to 
point out to the hon. Minister is about the 
amount of compensation to be paid for the 
land acquired for the conversion of metre 
gauge into broad gauge from Poona to Miraj. 
Thousands of persons whose lands have been 
acquired for the last three years have not been 
paid compensation. It is something strange. I 
do know that acquisition proceedings are 
going on under the Land Acquisition Act. It 
will take much time. One thing I want to say 
here and that is that at least some amount of 
compensation should be paid. 

SHRI DAHYABHAI V. PATEL (Gujarat): 
You are helping food production by making 
no land available. 

SHRI G. R. PATIL: No, Mr. Dahyabhai 
Patel. I would like that some amount of 
compensation should be paid; though the 
final amount of compensation has not been 
determined by the Revenue authority at least 
50 per cent amount should be paid. • I do 
know   that   the  Railways   have   also 
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deposited the amount of compensation with 
the revenue authorities. Still, that is not made 
available to those people who have lost their 
lands. Not only are they not given the com-
pensation but there is also no reduction or 
remission of the land revenue itself. They 
have lost their lands on the one hand; and on 
the other hand, they have also to pay land 
revenue. I urge upon the Railway Minister to 
contact the Government concerned and the 
revenue authorities there and see that there is 
land revenue remission give<i to these 
persons. There are five thousand persons 
whose lands have been acquired and they 
have not been paid any compensation. Im-
mediate .steps should be taken; the State 
Government concerned and the revenue 
authorities should be moved in the matter and 
the amount of compensation should be given 
to them. 

Another point which I want to make is this. 
I congratulate the Railway Minister for 
undertaking conversion of the metre gauge 
into broad gauge from Poona to Miraj. But I 
do not know why conversion of the metre 
gauge line from Miraj to Kolhapur is not 
undertaken. I do know that the Railway 
Minister has carried out a survey and even the 
ex-Railway Minister had given an assurance 
to so many public institutions from Kolhapur 
that this work would b<: undertaken as early 
as possible, at least in the Fourth Plan. As you 
know, Kolhapur is a fast developing industrial 
city. It has got five cooperative sugar 
factories, one private sugar mill and so many 
other industries and it is one of the biggest gur 
markets in the whole of this country. 
Therefore it is very essential that this 
particular line of 30 miles from Miraj to 
Kolhapur should be converted into broad 
gauge so that Kolhapur is properly served, not 
only from the point of view of industries but 
also from the point of view of passengers 
from Ratnagiri District. During the monsoon, 
the steamers stop plying and the passengers 
have to pass through Kolhapur; they have to 
travel from Kolhapur  by meter gauge train 
and 

from Miraj they will have to catch the broad 
gauge train. From Kolhapur to Miraj they 
have to travel by metre gauge train. Most of 
the Kon-kan passengers are in Bombay 
serving in industrial concerns; particularly, 
they are all working class people. It will be a 
boon for this class. Therefore, I urge upon 
the Railway Minister to look into this matter 
and include this work at least within the next 
two years so that it will be a good thing for 
those people. 

As far as raising the passenger fares is 
concerned, I do appreciate the difficulties 
which the Railway Minister is facing. Still, 
87 per cent of the railway fare is revenue 
coming from passenger fares, from third-
class passengers. And only 13 per cent comes 
from those who are travelling by higher 
classes, particularly first c\ass and the air-
conditioned. The passengers will appreciate 
even a rise in passenger fares provided the 
rise is linked up with increased facilities and 
amenities to the third class passengers. 

I know, Sir, two things are very much 
crowded, trains and the Railway Ministry. 
How can overcrowding be reduced 
particularly in the summer season? When one 
has to travel, it is very difficult even to get 
standing space in the trains in spite of the fact 
that special trains are being run. I would urge 
upon the hon. Railway Minister to reduce in-
convenience to passengers on that account 
particularly during the summer season. 

I should like to point out one more factor 
to the hon. Railway Minister. Previously 
from Poona to Miraj onwards, a passenger 
train was being run after the departure of the 
Poona-Bangalore Mail. This train has been 
cancelled which is causing so much 
inconvenience to the passengers. After the 
two trains, the Janata Express and the Poona-
Bangalore Mail, there is no passenger train 
till the next morning. Previously, up to 1962, 
a passenger train was being run between 
Poona and    Miraj     and Hubli 
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[Shri G. R. Patil.] The cancellation of this 
train has been causing so much inconvenience 
to those passengers who are travelling to In-
between stations because the Mail and the 
Express trains do not stop at other stations. 
These facilities which were there even prior 
to our attaining independence have been done 
away with. I humbly urge upon the Railway 
Minister that this train which has been 
cancelled should be restored. It will give so 
much convenience to all the passengers who 
will be travelling by that particular train. Now 
they are not getting their mails for as many as 
three days, There is a train prior to the 
Deccan Express. But it reaches in the evening 
and so the mail cannot be distributed the same 
day; it is distributed either on the next day or 
the third day. Therefore, I will humbly urge 
upon the hon. Railway Minister to kindly 
look into this grievance. Now, from Miraj to 
Hubli one passenger train is already running. 
It was previously running as the Poona-Hubli 
passenger train. The Poona-Miraj section has 
been cancelled and it is now running as the 
Miraj-Hubli passenger train. I will, therefore, 
urge upon the hon. Minister to kindly look 
into this particular thing and to see that this 
train is restored so that the villagers and the 
rural people are given  some  benefit of this 
train. 

Lastly, Sir, much has been talked in this 
House about the train which is running from 
Miraj to Pandharpur. I will request the hon. 
Railway Minister that he should find time to 
travel at least for half an hour in that train 
and see for himself the plight of the 
passengers. 

SHRI SUNDAR MAN I PATEL (Orissa):    
He has travelled by train. 

SHRI G. R. PATIL: I do not say that he 
always travels by plane. He is accustomed to 
travel by railways. Therefore, when the 
Pandharpur fair takes place in the middle of 
Ashadh and Kartik, a number of people 
travel! 

by that particular train, and I am ashamed to 
say that even today wagons are used for 
carrying passengers; at least wagons should 
not be used. 

SHRI DAHYABHAI V. PATEL: Goods 
wagons. 

SHRI G. R. PATIL: Yes, goods wagons 
are being used. 

SHRI C. M. POONACHA: By way of 
explanation, the hon. Member knows that this 
period is of six weeks, and this is narrow 
gauge. We are no doubt short of rolling stock 
and coaches particularly so far as narrow 
gauge sections are concerned. For that six-
week period we cannot invest money to build 
up a large number of coaches for that 
particular season. It lasts only for six weeks. 
We make some ad hoc arrangement in order 
to meet the situation. There is the question of 
investment in this matter. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): I think some ad hoc 
arrangement should be made on such 
occasions. 

SHRI C. M. POONACHA: We are 
meeting the demand but not in a perfect 
manner. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): Mr. Patil, your 
time is up. 

SHRI G. R. PATIL: One minute only. 
Lastly, now I have no complaints to make. I 
have just a word of praise for the Railway 
Ministry. As far as the establishment oi1 

consumer co-operative societies is 
concerned, the Railway Minister has done a 
very, very good work; it has been helping the 
consumer co-operative stores in a better way. 
I will urge upon the Railway Minister that it 
should be continued. But the limit fixed for 
the formation of a consumer co-operative 
society, that is, enrolling at least 300 
members, should be curtailed.  Wherever  
possible these con- 
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sumer co-operative societies should be 
established and this laudable help fiiven by 
the Ministry. 

Another laudable thing done by the 
Railway Ministry is in the sphere of sports. I 
have to congratulate the Railway Minisltry 
and the Railway Minister also because during 
the last three or four years particularly the 
Railway staff maintained a prominent position 
in the field of sports during the Third Plan. 
About 10,000 railway-men took part in the 
inter-Railway tournaments and the number of 
rail-waymen participating in the national 
championships rose from 1,000 to ap-
proximately 1,800 during the Third Plan. The 
Railways won the National Championships in 
ten different games. During the last year of 
the Third Plan we have nearly doubled the ex-
penditure on this particular item from Rs. 33 
lakhs to Rs. 61 lakhs. This is a very important 
thing from the point of view not only of the 
Railways but also from the national point of 
view, and I will urge upon the Railway 
Minister to see that this is continued and if 
need be, even more funds should be allotted 
and many more sportsmen encouraged. 

SHRI SUNDAR MANI PATEL: Sir, while 
speaking on the Railway Appropriation Bill, I 
fully endorse the opinion of those who have 
expressed this Railway Budget to be an unpo-
pular and deficit one. In its history after the 
nationalisation of Railways, this is the first 
time that we see a deficit Budget. The 
increase in passenger fare as well as freight 
charges on goods will impose an additional 
burden of Rs. 47 crores on the economy. As a 
result it will add to the rise in prices. 
According to the Minister, when the revenue 
from goods traffic is falling one would have 
thought that in accordance with the normal 
commercial practice, the Railways would 
have tried to maximise their earnings by 
offering more economic freight charges rather 
than increase every now and then. The 
supplementary charge on goods also applies 
to mine- 
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ral products like manganese and iron ore, 
which are the main sources of our foreign 
exchange earnings. The increase of freight on 
such goods will definitely hamper our 
competition in the international market. 

The Minister has also referred to the heavy 
loss incurred from the operation of several 
unremunerative branch lines of all gauges. If 
at all such lines are to be suspended it should 
be done with the concurrence of the State 
Governments. 

Besides these remarks, I would like to 
point out that people gradually are losing 
faith in the services of railway goods trains 
because of the inordinate delay of goods in 
reaching the destination. The Minister will 
kindly give serious thought to this matter and 
save the Railways from bad reputation. 

I would like to say a few words about the 
HI class passengers. A substantial part of the 
income is being derived from the III class 
passengers. But the amenities extended to 
them are far below their minimum 
expectations. It becomes a matter of worry for 
a third class passenger, if he is not physically 
strong, to get into a compartment. A ticket-
holder is not assured of a seat. He has to 
undergo many ordeals, even if he occupies a 
seat somehow or other. This is the state of 
affairs prevalent on the Railways. You can 
see great disparity in the prices of snacks and 
fruits and other eatables sold at the Railway 
platforms compared to these sold in the 
market. This has to be looked into. 

Lastly, Sir, I would like to highlight how 
the Central Government has acted regarding 
the construction of Railways in different 
States. A comparative study of the mileage in 
each State will reveal what a great disparity 
exists in our State-wise breakup of railway 
lines and Orissa is the worst victim of this 
disparity. I am 



 

[Shri Sundar Mani Patel.] pointing out how 
Orissa is the worst victim: — 

State-wise Railway route length and   area. 

Length       Area 
(Km)   (Sq. Km.) 

i. Andhra Pradesh    . 4,584 275,281 
2. Assam                    . 1,916 203,400 
3. Bihar                      . 5,208 121,966 
4. Gujarat                 . 5,386 187,115 
5. Jammu & Kashmir .. 222,800 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): In respect of Jammu and 
Kashmir it is very poor. 

SHRI SUNDAR MANI PATEL: Then, in 
case of Kerala, length of railway line is 887 
Km and the area of the State is 38,855 Sq. 
Km. 

SHRIMATI DEVAKI GOPIDAS (Kerala): 
There is a correction. That relates to the pre-
independence days. After independence 
Kerala got only 150 kilometres. 

SHRI SUNDAR MANI PATEL: I am 
giving you the data from the Report of the 
Finance Commission, 1965. Then the figures 
are:— 

Length       Area 
(km)   (Sq. Km) 

7. Madhya Pradesh    .  5,25?   443,452 
8. Madras .   5,140    130,357 
9. Maharashtra . 3,575   3°7,477 

 

10. Mysore . 2,652 192,204 
11. Nagaland Negligible 
12. Orissa .  1,448 155,825 
13. Punjab & Haryana   3,757 122,261 
14. Rajasthan .  5,292 342,273 
15. Uttar Pradesh .  8,696 294,364 
16. West Bengal .  3^33 87,617 

Further, another data will reveal what a 
great injustice has been done 

to Orissa.   Tue data are as follows: — 
Railway    Per Sq. 

mileage (Km)   Km 
1. West Bengal .    1 24 
2. Madras .    1 25 
3. Punjab & Haryana      .     1 32 

 

4- Bihar .    1 33 
5- U.P. .1 33 

 

6. Gujarat . I 34 
7. Kerala 1 44 
8. Andhra Pradesh . 1 60 
9. Assam . 1 63 

 

10. Rajasthan . 1 64 
11. Mysore . 1 72 
12. Madhya Pradesh . 1 84 
13. Maharashtra . 1 86 
14. Orissa . 1 107 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): I am sure the Minister will see 
that these backward States will get some 
priority. 

SHRI DAHYABHAI V. PATEL: What 
can the poor Minister do? 

SHRI SUNDAR MANI PATEL: Orissa 
has the most miserable per capita income in 
the country. Without exploiting the vast 
mineral and forest wealth, that is bestowed on 
Orissa by nature, the people of Orissa cannot 
stand at par with the rest of the country and 
this cannot be achieved without an adequate 
Railway link. After much struggle now the 
Railway Minister has considered the 
construction of a rail line from Cuttack to 
Paradip, as I am told. This has been done in 
the national interest and not particularly in the 
interest of the State. This is at the insistent re-
quest of the Chief Minister of the new 
Government there. But this is not sufficient to 
meet the needs of transport in Orissa. The 
Chief Minister and we have been demanding 
to link Paradip with Daitari mines and Rour-
kela with Talcher. These are the immediate 
needs of our State. Besides these, there are so 
many other proposals put forward by the 
State Government, which require early and 
sympathetic attention and action. I hope the 
Railway Minister will take all these factors 
into consideration. 
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SHRIMATI DEVAKI GOPIDAS: Mr. 
Vice-Chairman, we heard the statistics put 
forward by the previous speaker, Mr. Sundar 
Mani Patel, and from that you will find that 
there is no national policy" even in regard to 
distributing railway lines. We have yet to 
follow a national policy. 

SHRI SUNDAR MANI PATEL: We 
always speak of national integration. 

SHRIMATI DEVAKI GOPIDAS: Exactly. 
If you want to have national integration, the 
planning should be equal and we have to give 
due regard to the backward States. Now, as 
regards the distribution of railway lines also, 
the same disparity is seen which was so much 
ventilated by tne Pre_ vious speaker. The 
previous speaker has stated that Kerala has so 
much. But I would like to emphasise that 
Kerala has got after Independence, during the 
First, Second and Third Plans, only 158 
kilometres, and that too in the metre-gauge. 
For the industrial development of a State, the 
development of railway lines is imperative. 
Now, Kerala has got so many educated and 
intelligent youths who are unemployed and 
industrialisation is the only remedy for this 
unemployment problem. And for in-
dustrialisation, railway lines are very 
essential. Regarding Kerala, I would like to 
tell the hon. Member who just now spoke that 
there are only 4 kilometres of railway lines 
for every one lakh of population against the 
all-India average of 26, and 12 kilometres 
and 10 kilometres respectively in the 
neighbouring States of Madras and Mysore. 
As I said, adequate transport facilities should 
be there for the development of industries 
and development of industries is the only so-
lution for unemployment problem there. So 
giving more railway lines to Kerala is the 
most important factor in the development of 
Kerala. 

Now we have requested for so many lines, 
but I would like to emphasise one or two 
lines. First, there should be west coa;t line 
from Bombay to Shoranur  branching  to    
Cochin and 

Mangalore. This is not only for the 
requirement of Kerala but it is for the 
development of the whole Southern region. 
Now, for going from Bombay to Cochin or to 
Bangalore, we have to go through Madras. 
That is a very roundabout way and we have 
to waste much of our valuable time and incur 
more expenses. So this coastal line is very 
much a necessity and I hope the Railway 
Minister will give priority to it. 

Then we have demanded the doubling of 
the line between Cochin and Coimbatore. We 
know that Coimbatore is fast developing as 
an industrial area and for getting any raw ma-
terials, we have to use the Bombay line or the 
Madras line. The Bombay line is very much 
congested, and if you want to take it away 
from the congested Bombay line, you have to 
see that this line is doubled. As it is we have 
to go to Ernakulam and then to proceed to 
Cochin. So if we double this line between 
Coimbatore and Cochin, it will help much the 
development of the Cochin port which is a 
natural port and situated in a most strategic 
point of the country. Regarding that also, I 
would like to tell the hon. Minister that the 
previous British Government, when they 
were ruling in the South, had given some 
lines connecting Cochin and Trivandrum to 
Madras because they found that Kerala had 
strategic importance regarding defence and 
other things. So after Independence due 
attention should have been paid to Kerala. 
Kerala is earning so much of foreign 
exchange and this also is a fact which has to 
be considered. 

We have also asked for a coastal line 
connecting Cochin, Alleppey and 
Kayamkulam. All the industries are in that 
Ernakulam-Alleppey section and if we can 
have a line in that coastal area, that would be 
very much helpful. 

Another request put forward by the people 
of Kerala and the State Government is the 
conversion of the Ernakulam-Quilon line into 
broadgauge. This is also for the development  
of    Kerala    and    it    is    most 
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[Shrimati Devaki Gopidas.] urgently 
required. That is a new line that we got. 
When the new line was Siven, we really 
could not understand why it was not a broad-
gauge line. I know for certain that there is 
enough space for converting this line into a 
broad-gauge line. We need not acquire more 
land. There is no investment required. Only 
the conversion of the line is necessary. When 
so much foreign exchange is earned by the 
State, I feel this demand is not at all an unjust 
demand. This is a just demand and I hope it 
will be acceded to. 

Another point that I want to mention is 
regarding the formation of another Division 
for the State of Kerala. Now all the lines in 
Kerala are in the Olavakkot Division and in 
the Madurai Division, and most of them go to 
the Madras State. Now if you want to book a 
seat for Erna-kulam from Kottayam, it is very 
difficult because all the meter-gauge lines 
belong to the Madurai Division and all the 
broad-gauge lines to the Olavakkot Division. 
And even for getting a reservation from 
Kottayam to Madras, we find it very difficult 
because they say they have no control over 
that line. So if we could have a Division with 
headquarters in a central place in Kerala, that 
will help the development of the Railway 
system there and eliminate so many of those 
anomalies. 

Then coming to the service on the little bit 
of metre-gauge that we are having, as I said 
at the very first time when I entered this 
House, the service still is very shabby. We 
are dumped with all the condemned bogies 
that are not wanted in any other place. They 
are leaking and as I have already said, some 
time back, we have to sit with open umbrellas 
inside during rainy season. That is the 
pitiable condition of the bogies that are given 
to us. They are condemned bogies. And -
when sometimes they are sent for renovation 
and repainting  and when  they  are    made 

new bogies, we do not get them. They are 
snatched away by some other Divisions 
which are more influential. That often 
happens. I hope the hon. Railway Minister 
will kindly look into this matter. 

Then our stations are being run with 
insufficient staff. Though the revenue is 
more, there is no adequate staff, especially at 
Kottayam. I think there have been some 
representations from the Kottayam station 
itself. There are no pointsmen, no mechanics. 
But even after representations had been made, 
no action has been taken up to this time. 
There is only one mechanic-pointsrnan. And 
he has to work even at night because so many 
goods trains come. He is not also given any 
overtime allowance for that. We find that 
many accidents occur owing to human 
failures. If one person is to work both at night 
and in the day, how much efficient work can 
we expect from him? I have found even 
porters being used for shunting and so on. 
Really that is a ridiculous, pitiable situation. 
When we are creating so many big jobs, why 
can't we have a few small jobs? That will add 
to the efficient running of the Railways. 

Then there are no additional lines in so 
many places. From Ernakulam and Kottayam, 
one has to wait for hours for the trains to pass 
because there are no additional lines. Even 
where there are two lines, sometimes it is not 
possible for the passengers to get down 
because there are no raised platforms between 
the two lines. These are little things, but my 
complaint is that even these little things are 
not attended to. They do not require much 
investment and passenger amenities are 
necessary. But still such things are not 
attended to. Now I would say that there are 
some stations which are still in the [primitive 
stage. For example, out of 6,854 stations, only 
4,928 stations are having some modern 
amenities. 

SHRI   C.   M.   POONACHA:     Basic 
amenities. 
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SHRIMATI DEVAKI GOPIDAS: Yes. 
There are still others where there are dry 
latrines. There is, for instance, Varkala, which 
is a very important tourist centre. There is the 
Janardan temple there and there is the Seria-
giri Mutt there, where annual festivals are 
conducted and people go there from 
throughout the country. In spite of that—
Varkala is there since pre-independence 
days—it has only dry latrines. It is ridiculous 
that in the neat Kerala State, these dirty 
stations are there. Only a little bit of 
investment is required and even that much we 
are not making. 

There   are   so   many   anomalies   in the 
pay scales in the Railways.    We must  give 
some     incentives  to     our workers.    The 
scales of pay for the same  categories  should 
be the  same in the different Railways.    It is    
not So now.    For example, the pay scale of  
signallers   and  wireless   operators and the 
telegraphists are lower than those  of  the  
Upper  Division   Clerks and     no     
promotion    facilities    are there.    In their 
case their demand is that the First Pay 
Commission award should be implemented.    
It is only a just  demand.    Only  35  per cent,  
of the clerical cadre can reach a maximum of 
Rs. 300 easily,     only 4 per cent,    signallers 
can expect to reach even Rs. 280 and 1 
percent. Rs. 380. Only   86  per   cent,   of  
the     wireless operators can  easily obtain 
Rs.     300 and 4   per cent, of the signallers 
can try to reach Rs. 280 and that even is 
remote  because  of  less  number     of 
vacancies.    About 14 per cent, of the 
wireless  inspectors  who   are  only  in the 
mere supervisory cadre    without any  traffic  
responsibility can     reach Rs. 350 and only 1 
per cent signallers can      hope to reach    the   
scale     of Rs.  250.   The Assistant  Head 
Signallers,   that  is,   Senior  Signallers   dur-
ing  charge  duties  should  be  started on Rs. 
210—320 equivalent to    Subhead  scale  and  
Head  Signallers     of major Railways 
Telegraph Office can be started on Rs. 250—
360 sanctions by the first Pay  Commission.     
This •cale  is  implemented  in  the     other 

Railways but not in the     Southern Railway. 

So we find there are some anomalies 
between the different Railways. That situation 
has to be rectified. It is only just and proper. 

Then I would say that more amenities 
should be given to the ordinary third class 
passengers. We find that there is so much 
overcrowding in the third class compartments. 
I am glad that after independence the 
amenities to the third class passengers have 
increased to a considerable extent by the 
introducing of sleeping coaches, etc. But more 
number of passengers travel by the ordinary 
third class. We find there is much difficulty. I 
propose that a conductor-cicm-attender should 
be appointed for the ordinary third class trains, 
specially for the ladies' compartment because 
when they sit in one place, because of 
overcrowding, they are unable to leave their 
seats and if they leave the seats, they would be 
occupied by others and so they are not able to 
attend even to their natural calls. Then 
normally ladies' compartment is in the rear 
and hence the passengers are not able to 
purchase anything from the platforms. These 
are little things which have to be looked into 
for the amenities of the ordinary passengers. 

We have to give incentives to our workers. 
They should be given a place in the 
Administration. I propose that from the 
workers one person should be there in the 
Railway Board to represent them and that 
will give more co-ordination between the   
employees     and     the     officers. 

We find that Class IV employees are not 
doing their duties properly. They do not obey 
because there are no immediate superiors for 
them. That is why the railway compartments 
are often unclean and the bath-rooms are not 
clean. I request the political parties and the 
Railway unions that when they make them 
conscious of their rights,    they must 
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them  of  their  duties.  That is not done. 

About dining car service, I find in the 
Southern Express and the De Luxe, the 
bearers get some rest only after 15 days of 
hard work. That is a great difficulty. For 15 
days they have to work before they can get 
any rest.   This should be looked into. 

About amenities to the running staff I 
have already put a question here, about 
extending the amenities to the TTEs and the 
Flying Squad people. The drivers know 
from which station to which station they go 
but for the TTEs and the Flying Squad 
people, their programmes are not definite. 
They are the most deserving categories 
requiring amenities. .1 hope the Railway 
Board will consider   these   
sympathetically. 
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SHRIMATl  SHAKUNTALA    PAR-
ANJPYE)  Nominated):      Mr.    Vice-
Chairman, Sir, after looking at    the Railway 
Budget  and  the     proposals I feel that the 
Minister of Railways has  had  prudence  as  
his  guide-line. He is very much on his guard 
to see that he  does  not  err  on  the wrong 
side.    He anticipates a fall of Rs. 13 crores  in 
goods  traffic.    I     feel that somehow this    is 
a defeatist mentality.    The reason he gives for 
anticipating that fall is that in the months of 
February and March there was a deficit  in 
goods traffic,     although in January it had 
gone up.   He has done so to pull the things 
back in order to get   over   the   anticipated)     
deficit— increase   in  the  railway  freight,   
increase in the railway fares.   I feel it is   
always  the  poor  who     are     the hardest     
hit    whether    it is in the General Budget 
whether    taxes    are mposed or some of     
duties are put. As is said: 

 

It is always the poor man who has to suffer. 
The lowest fare which used to be 10 paise is 
going to be made 15 paise. I would like to 
point out that a rise from 10 to 15 paise is a 
50 per cent. rise. It is not a small thing for a 
poor man. I hope that the Minister will 
reconsider this. 

Then, again, there are the odd number of 
paise which will be rounded upto the next 
multiple of 5 paise. That is, the fare of 31, 32, 
33, 34 is going to be rounded up to the next 5 
paise. Therefore, I would suggest that instead 
of rounding it up to the next 5 paise, drop it 
to the previous multiple of 5. I think that is 
the minimum that the Minister can do. 

Again, when he says that he anticipates this 
deficit at Rs. 13 crores it is a little odd. When 
he is talking about expenditure, he has put the 
expenditure up because he anticipates a rise in 
the traffic. Now how do you reconcile the two 
statements? He says that Rs. 13 crores is 
going to be the anticipated deficit because 
there is going to be reduction in goods traffic. 
Then he says that he has to put up the figures 
for expenditure because there may be a rise in 
the goods traffic. These two statements are 
self-contradictory and cannot be reconciled 
one with the other. I do not know why he is 
expecting such a dismal future for the Rail-
ways. I do not think that our economy has 
come to such a stagnant state. Also, when 
talking about expenditure, he says that they 
will have to provide for the increase in the 
dearness allowance. When the General Budget 
was presented, Sir, the Finance Minister had 
made no provision for this D.A. The recom-
mendations of the Gajendragadkar 
Commission, I suppose, are going to Ibe 
accepted. But I want to know why the 
Railway Minister wants to go ahead of the 
Finance Minister. It is only a matter of 9£ 
months. Let us wait for another few months 
and see what happens. I do not think that there 
will be such a tremendous deficit. And to get 
over this deficit of Rs. 13 crores, he is going 
to increase the goods revenue by Rs. 20 crores 
and the passenger fares by Rs. 19 crores; that 
is to say, he has provided for nearly Rs. 40 
crores in order to tide over a deficit of Rs. 13 
crores which he anticipates. He is 
unnecessarily  careful,  I must say. 

Now, another point that I would like to 
make is this. He has said that there is going to 
be a deficit of Rs. 13 crores because the 
goods traffic is likely to go down. What I 
would like to ask is: If you increase the 
freight, will the goods traffic show better 
results? If the freight is increased, the goods 
traffic will further  go down.    So I think that     
is 
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another argument why the freight should not 
be increased; neither -should the fares be 
increased. 

I am going to suggest some other 
sources of revenue. One other 
source at least for the Railways is a 
uniform levy of 25 paise for platform 
tickets. I find on our platforms so 
many people either coming to receive 
a passenger or to see a passenger 
off. Certainly they are free citizens 
and they can move about wherever 
they like. But they crowd the 
platforms too much and I think they 
should be made to pay 25 paise. I 
know it has been raised from 10 
paise to 15 paise, but I feel it could 
be raised further. Then there is no 
checking for        the outgoing 
passengers. I have gone from Delhi to 
Bombay oftentimes and when I enter the 
platform there is nobody to check my ticket or 
pass. The same thing happens to anybody 
iwho accompanies! me I feel that checking is 
very deficient in our Railways and if that was 
made more efficient, I think, we would be 
able to avoid this ticketless travel. There 
again the Minister has not mentioned—at 
least it has not come to my notice, I am open 
to correction—any suggestion as to how to 
realise this amount of Rs. 9 crores, if I am 
right, that we lose because of ticketless travel. 
Now deduct this Rs. 9 crores from Rs. 13 
crores and we are left with only Rs. 4 crores 
of deficit. I feel this is a racket and increasing 
of the fares and freights is likely "to 
encourage these people who want to indulge 
in ticketless travel on a larger scale because 
after all, it is only when things become very 
difficult, when life becomes very difficult, 
that a person is driven to-underhand ways of 
travel. 

Then, some hon. Members made some 
remarks about the Conductors. Here I had 
also written to the previous Railway Minister 
and brought to his notice that not only the 
Conductors, but Electricians and Cleaners 
also    who    have to    be    in the 

train from one terminus to another, have no 
place not only to sleep but even to sit down. 
There is no pi ace for them even to keep their 
implements such as the duster or the brush. 
They have oftentimes come to me when I was 
travelling and asked "Madam, can you do 
something about it?" 1 had written to Mr. 
Patil, who was then the Railway Minister, but 
I do not think anything has been done because 
every time I travel, I enquire from them 
whether they have experienced any 
improvement in their conditions. . . (Time bell 
rings) Is that all? 

Now, I shall mention only one other point. 
Some of our friends on this side have been 
stressing, or at least one of them has been 
stressing, that there should be one uniform 
class. Particularly, Mr. Rajnarain has said that 
there should not be First, Second, Third and 
air-conditioned classes. I feel that if we are 
aiming at a socialistic type of society, we 
should have one class and one class alone. I 
have lived in England for several years and 
though there is First Class in the trains in 
Great Britain, everybody travels in the Third 
Class.   .   . 
. SHRI  AKBAR  ALI  KHAN:   There is not 
so much of rush there. 

SHRIMATI SHAKUNTALA PAR-
ANJPYE: If we also provide only one class, I 
am sure there will be improvement all round 
in the Railways. Although, it may not be 
feasible immediately, although it cannot be 
done with one stroke of the pen, I think one 
should at least aim at reducing the number of 
classes. Let us have the First and the Third 
Classes if you like and drop the Second Class. 
Gradually drop another class and come to one 
class alone. I do believe in this and I have 
always, believed in it all my life and since 
you have rung the bell, I will sit down. 

SHRI N. PATRA (Orissa): Mr. Vice-
Chairman, I rise to support the Appropriation  
(Railways)  No. 2 Bill. 
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While doing so, I want to point out that 
recently about 1,500 so-called casual 
labourers were retrenched in Orissa; and not 
only that, 24 A.S. Ms. we»e also retrenched in 
the Kurda Sub-Division. At a time when peo-
jple are suffering for want of employment, for 
want of wherewithal, you have launched upon 
retrenching a large number of people from the 
Railway service in the name of die-selisation. 
At a time when the backlog of employment is 
already so much, it is very distressing to find 
that you are bent upon retrenching 
Railwaymen and throwing them to the wolf of 
hunger. 

I want to point out another thing. It is about 
the extension of railway line from Cuttack to 
Paradip. The Steel Export Promotion 
Committee, it is said, had recommended that 
a railway link should be provided between 
Cuttack and Paradip, the deep-sea port in the 
eastern region. They have recommended that 
if need be, we should override the budgetary 
considerations. Therefore, [THE VICE 
CHAIRMAN     (SHRI    AKBAR 
ALI KHAN) in the Chair] Sir, you may imagine 
the importance of a railway link between 
Cuttack and Paradip. Not only that, they have 
also pointed out in their report that the 
existing ports of Calcutta, Bombay and 
Madras have no adequate handling capacity 
and that there is congestion there. And so, if 
you want to reach the target of -export of 10 
million tons of iron ore, then you have to give 
the topmost priority to this link, according to 
the recommendations of the Steel Export 
Promotion Committee. The development 
work is hampered for want of foreign 
exchange and, therefore, to earn the same, you 
have to give the topimost priority for this r 
link between Cuttack and Paradip, in view of 
the recommendations of the Steel Export 
Promotion Committee. This is the claim not 
3.00 P.M. only by the Government of Orissa 
but this is a general demand by the people of 
Orissa. At .page   11   of  the   Minister's      
Budget 

speech he has stated that several lines on the 
broad gauge, meter gauge and narrow gauge 
are running at a loss and he has suggested 
alternate transportation. In this connection 
there are two such lines in our State of Orissa, 
namely one branch railway line—N.G. line—
between Naupada Parlakimedi to Gunpur and 
another Rupsa to Baripada line. In connection 
with the Parlakimedi rail link, it has often 
been demanded that the supply of wagons 
should be augmented. That has mt been look-
ed into and it has been suggested to speed up 
the train by setting up vacuumatic appliances. 
It has also not been done. 

Then loss of revenue on that line is also 
because of ticketless travel. You have not 
given attention to these aspects. There has 
been a demand to link up this Parlakimedi-
Guntur line with the Vizag-Raipur line at 
Parvatipuram or somewhere nearby. By 
linking this line at a small distance, you will 
have connection throughout. You should not 
deprive the people of the benefit which has 
been enjoyed by them not only during these 
20 years of our rule but even during the 
British days, without making any effort to 
augment the facilities and without consider-
ing their suggestions. 

Regarding raising of platforms, you have 
introduced railway trains out the platforms 
were constructed long long ago and we find 
that people have to jump out of the carriage 
to reach the platform. Necessary 
arrangements have to be made to raise the 
platform up to the level of the footboard at 
least; otherwise, people will have to jump up 
and there may be accidents also. 

When the railway passenger traffic was 
about 30 crores, waiting rooms were 
constructed. Of course they have improved 
the waiting rooms at the capital Railway 
stations and first class accommodation has 
been provided but on the wayside stations, 
throughout the line the existing capacity of 
the waiting room has not- 



 

[Shri N. Patra] 
been improved. The passenger traffic has 
risen to about 9200 crores. At a time 
when the traffic was only 30 crores you 
built them but when it has risen to 200 
crores, you have to extend the facilities  
accordingly. 

Regarding catering, there is a dual 
system. You have private contractors to 
handle it along with departmental 
catering. All the facilities are provided 
for the departmental catering. Recently 
you have raised the price for a vegetarian 
plate of rice or chapati by 50 paise. Yet 
the departmental catering is not up to the 
standard. There is no reason why from 
Rs. 1.33 you have to raise to Rs. 1.83. 
What are the reasons for this increase? It 
is not understandable. Even by paying 
more if the passenger is not satis.led with 
the meals, then there is something wrong 
which should be attended  to. 

You have two Railwaymen's Fed-
erations. They always indulge in putting 
forth the grievances of the railwaymen 
and quarterly you are holding meetings 
with them and you have given a lot of 
facilities to the representatives in the 
form of free passes, etc. 

[THK DEPUTY CHAIRMAN in the Chair] 
You have to din into the ears of the 
representatives to appeal to the patriotic 
sense of the railwaymen to be more 
regular, to be punctual, to foe more 
(dutiful so that much of the negligence 
and the accidents we find may be 
curtailed. Therefore in the periodical! 
meetings the Ministers must make it a 
point to attend and appeal to the 
representatives of the Federations to 
appeal to the good sense of the 
railwaymen to come up to the standard. 
Overtime work has to be reduced. The 
existing staff who have reached the 
saturation point, whoSe increments have 
been stagnating,, should be given some 
incentive if you want to get more vork 
from them. 

Now  we 'find that  railway     emp-
lyees who are about 50 years of age 

are sent for foreign studies and 
training but what is the use of send 
ing Semi-superannuated people at a 
great cost to the exchequer for 
foreign training? Lastly,       I 
want     to       say     this.     It has 
been pointed out here that there is a lot of 
competition between the Railways and 
road transport. You are even now 
contributing about Rs. 2 crores towards 
this road transport. I suggest that you 
may contribute more to road transport 
and then in due course, you may own 
these road transport corporations. This 
will enable you to avoid this competition 
between road transport and your 
Railways. You should invest more and 
more money into these corporations and 
in due course you should try to have the 
management of these corporations. With 
these words,   I conclude my remarks. 

SHRI BALACHANDRA MENON 
(Kerala): Madam, we are now in the first 
year of the Fourth Plan period and it is 
very necessary that we should have a 
proper strategy with regard to the 
development of our Railways. The 
development of our railway lines is very 
very important for our progress and I 
would like to invite the attention of the 
hon. Railway Minister to the neglect of 
the Southern region which consists of the 
States of Madras, Andhra Pradesh, 
Mysore and Kerala. This region accounts 
for as much as 25 per cent of the total 
population of India and yet it has only 
19.4 per cent of the all-India mileage of 
railway lines. This comes to only 6.2 
miles per one lakh of population as 
against the all-India figures of 8.S miles 
per one lakh population. 

I must also say that there is great 
regional disparity even within this 
region. Madras has about three times the 
railway mileage that Kerala has. 

I would request the hon. Minister to 
realise the inportance of this Southern 
region because the     Railways 
T ____ x«    i-Mlr.«n*^^«v4-   iwnnT+flrf  onTTimnnifc-' 
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ties like iron ore, manganese, ore, rare 
earth monozite, titanium ore, china clay, 
cotton, ground-nut, oilseeds, pepper, 
timber, sugar cane, tea, coffee, cashew, 
cement, paper, plywood, tiles, textiles 
and a host of other finished and semi-
finished products. Naturally railway 
transport becomes very important for this 
region. Moreover, this region is 
becoming much more active industrially 
than even most of the other regions. 
Therefore, I would request that for proper 
development of the economy of this 
region adequate stress should be laid on 
the development of railway lines in this 
area. I am afraid if we are careless then 
these regional differences or disparities 
will certainly grow more and more. Even 
as we know it there are certain factors or 
elements which try to create these 
divisions. Therefore I would request that 
at least in this State sector we should see 
that there are no such disparities. We 
should realise this and take the necessary 
steps so that these regional differences do 
not become a danger even to the unity of 
our country. We must fully realise this 
because there are unsocial elements 
which may make use of these 
opportunities and try to work upon these 
differences and thus create even greater 
difficulties for us. 

I would like to point out that Andhra 
Prdaesh occupies a very important place 
because we expect our rice from Andhra 
Pradesh, not only for the South but even 
for some of the places in the North. 
Therefore proper stress should be laid on 
the development of railway lines in 
Andhra Pradesh. There are as many as 
5.193 factories m Andhra Pradesh but the 
State has only three main lines and these 
connect the North and the South. There 
are no inter-connecting lines and large 
areas are left without any inter-
connecting lines. Huge territories like 
Telan-gana and Rayalaseema are yet to 
be opened up and they are still left com-
pletely backward. During the Third Five 
Year Plan period Andhra Pradesh had 
only 26.31 miles of new railway lines.    
This if I may say so, 

is almost scandalous. It is so very small 
compared to the size of Andhra Pradesh. 
A railway line has to be constructed 
between Hyderabad and Vishakhapalnam 
to enable the minerals and manufactured 
goods from Telangana and Hyderabad to 
move quickly. There should be a link 
between Hyderabad and Ongole. This is 
necessary for the movement of rice. 

About Kerala I would like to say only 
this much now. Cochin is now becoming 
very important and it is fast becoming a 
big industrial centre. Therefore 
Trivandrum, Nagarcoil and Tirunelveli 
should be linked up. Also the line from 
Ernakulam to Trivandrum should be 
converted into a broad gauge line and the 
line should be extended right up to 
Kanyaku-mari. There should be a ' 
railway line from Trichur to Kollengode 
and also the Mysore-Calicutt-Mangalore 
line should be taken up. These will 
greatly help the development of Kerala 
because a good deal of the products have 
to be moved all along these routes. Now 
that Cochin is becoming a very important 
port of the country I would certainly 
request the hon. Minister to understand 
the importance and the implications of 
these railway lines. 

Coming to the State of Madras, I' 
would say that the electrification of the 
Madras-Arkonam line should be taken up 
. There should be the Madras-
Gummudipundi line and there should be 
a broad gauge line from Tirunelveli to 
Trivandrum with a link line from 
Nagarcoil to Kanya-kumari. Madras city 
should also have a circular railway. 

As for Mysore, I must say that Coorg is 
completely cut off from the rest of the 
country. That is the one place where we 
do not have any railway line at all. North 
and South Kanara have been very much 
neglected and there are very meagre 
railway lines in these areas. These areas 
should be provided with more railway 
lines. I would also suggest that the 
Banga-lore-Salem  broad   gauge  line  
should 
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[Shri Bulachandra Menon] be constructed, 
also the Hospet-Goa link and the Bangalore-
Hassan link. These workes should be 
immediately taken up. These are necessary for 
the development of the entire country and the 
importance of uniform development should    
be recognised. 

I have only two or three more points to deal 
with. There are these additional taxes that 
have been suggested. The increased freight 
charge is expected to bring in Rs. 23 crores 
and the increase in passenger fares is expected 
to yield Rs. 24 crores. It has been said that 
these will not hit the ordinary people. But my 
awn feeling is that they are certain to hit the 
ordinary people. What is more, they axe likely 
to hit our industries also because the entire 
burden will fall on the industries and" this 
may really cause difficulties for the industries. 
The cost of transport of all things will go up 
and so the price of industrial products also 
will rise and this will hit our industries. I 
would request the hon. Minister to look into 
this matter and take necessary steps. 

We know that there are thefts taking place 
on the Railways. As much as Rs. 22 iakhs are 
lost because of these thefts. They have to pay 
compensation and the amount paid by way of 
compensation for goods and parcels lost or 
damaged comes to as much as Rs. 5.11 crores. 
This is indeed a huge sum. There is also the 
menace of ticketless travel and this is indeed a 
great problem., because in this way we are 
losing very heavily. The earnings or the 
collections made from third class ticketless 
travellers total up to Rs. 196.91 lakhs. This, it 
will be admitted, is only one percent of those 
who are actually travelling without tickets. 
Only these have been detected and it is 
possible that there are as many ticketless 
travellers as there are ordinary passengers. 
Only a very few ticketless passengers are 
detected out of every hundred of them. 
Therefore, steps should be taken to stop this  
loss. 

There is a good deal of money being lost on 
account of ghost gangs. A number of workers 
are shown as being on the muster rolls and 
they are paid, but actually there will not be so 
many workers. So this leads to corruption all 
round. The officers become corrupt. The 
workers also become corrupt because they 
lend their names. So this sort of a malpractice 
must go. We must have a certain per cent of 
labour as casual labour and they should also 
be on the muster roll. That is the only way to 
get out of this difficulty. 

There have been complaints that casual 
labour at the marshalling yards at Waltair has 
not been getting what is its due. Their wages 
are Rs 2.25 a day but the weekly off days 
were taken away. This is something strange 
because even in the case of the Minimum 
Wages Act it was pointed out that this 
deduction should' not be made. This was 
pointed out to the Minister also. So the wages 
for these 4 days in the month should not be 
taken away and even though they are casual 
labourers, they should not be deprived of their 
four days' wages when you calculate their 
monthly wages. 

Lastly I have to say something about the 
condition of the workers. As far as dearness 
allowance is concerned, they should have full 
neutralisation even up to the last category. 
Now there are different unions and different 
federations. All these things are there. My 
suggestion is, there should be a permanent 
Industrial Relations Committee for Railways 
which will recognise all unions with not less 
than 15 per cent membership of the workers. 
All of them should get proportional 
representation in this permanent negotiating 
committee or the Industrial Relations 
Committee. That will help you a good deal 
because politics should not divide the workers 
at least. We should try our best to bring them  
together  and some  sort 
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of an atte'mpt of this type will help to bring 
the railway workers and their organisations 
together. 

 

THE        DEPUTY        CHAIRMAN: 
You     sent    your    name     just    now. 

 
SHRI DAHYABHAi V. PATEL Madam, 

this is a reflection on the Chair. 

THE DEPUTY CHAIRMAN: She has sent 
ner name now and it was added just now. 

SHRI DAHYABHAi V. PATEL I am sure 
we are glad to hear the ladies.   Give her time. 
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THE DEPUTY CHAIRMAN; I have to 
call the Minister at 4 O'Clock. There are five 
more Members to speak. 



5975 Appropriation [ 24 JUNE 1967 ] No. 2 Bill, 1967       5976 
(.Railways) 

 

 

THE        DEPUTY        CHAIRMAN: 
Now you have taken twenty minutes. 
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There is no traffic justification. 
How can there be traffic justification, 
unless and until they attach one more 
bogey? That I cannot understand. 
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SHRI KESAVAN (THAZHAVA) 
(Kerala): Madam, in short I support the Bill. 
In doing so I desire to bring to the notice of 
the Railway Minister certain simple demands 
for his serious consideration and also for the 
execution of the same by him. 

The hon. Member, Shrimati Devaki 
Gopidas, during her speech made certain 
demands. I support them with aU the 
vehemence which I can command, and I 
request the Minister to concede the demands 
made by her. Kerala is the southernmost 
State and 1 crore   SO lakhs of its people 
stand 

together and cry out their grievances. They 
will not reach New Delhi which is the 
northernmost end. So, we are neglected 
during the last three Plan periods and also by 
the Railway Ministry. I understand that more 
than Rs. 16,000 crores have been spent during 
the last three Plan periods, but what is 
actually spent in Kerala is less than Rs. 15 
crores. Promises would be made always 
especially during election time. Several 
projects were promised to be granted, but 
those promises were not kept up. I shall 
submit one or two examples. Just before the 
election in 1962, the then Minister of 
Shipping, Mr. Raj Bahadur, laid the 
foundation stone for the shipbuilding yard at 
Cochin. 

 
I 

SHRI KESAVAN (THAZHAVA): Several 
speeches were made that in case the people 
voted for Mr. A. M. Thomas, the Congress 
candidate, the ship-building yard would be 
completed during the course of the Third Plan 
period, and Mr. Thomas cams to the Lok 
Sabha. That is a fact. During the Third Plan 
period it was not executed, and Mr. A. M. 
Thomas was defeated recently, deplorably. 

AN HON. MEMBER: The foundation 
stone is still there. 

SHRI KESAVAN (THAZHAVA): The 
foundation stone is still there. I hope it will 
come to fruition at least during  the   Fourth   
Plan   period. 

The Neriamangalam Phyto-Chemi cal 
factory was granted. The State Government 
acquired the land, constructed roads, and 
several medicinal herbs were planted there. 
Finally it was stopped. Rupees twenty lakhs 
have been spent by the State* Government. 
Still it has not come into being. 1 do not want 
to say anything more with regard to that. I 
will say that simple demands in relation to 
Kerala are not met. 



 

[Shri Kesavan Thazhava.] 
Of course Kerala State is known 
to our Railway Minister, because he 
is our neighbour, and I think he 
knows the difficulties to which the 
Kerala people are put. We are short 
in foodgrains. Everybody knows it. 
If the Centre supplies 10 lakhs ton 
nes of rice, we can get 6 ounces of 
rice per day. That is all. So far as 
our population is concerned, it would 
take half a century for our country to 
come in parity with Kerala, and it is 
very    fertile.    In Coorg,     it will 
similarly   take   a  century.    The  den 
sity of population is so high.    There 
is  no   space  even  to  live.    There  is 
not an inch of land left uncultivated 
in  Kerala.    That   is   the      situation. 
Nearly 1£ lakhs of students come out 
successful  every year, but the State 
can   absorb   only   8000.     So   educated 
unemployment  is      also     increasing. 
Under  these  circumstances   I  submit 
that the Railway   Minister who knows 
us very   well and our   conditions may 
be kind enough to do certain things. 
We will have to get rice from Andhra. 
We  cannot  take  it  direct to  Quilon 
and  then  to Trivandrum.    We  have 
to take it from Andhra to Ernakulam 
and then by country craft or bus we 
have to transport to    Quilon and to 
Trivandrum  and     other places.    My 
humble request     with regard to our 
line from Madras to Trivandrum via 
Quilon,    which is metre gauge now, 
is that it may be converted into broad 
gauge.    You will find    that you can 
derive good income from That line it 
self.        So also       this 
* pm'      line          from Ernaku 
lam to Quilon may be   converted into 
broad   gauge.     Rupees   thirty   crores 
worth of cashew kernel is being trans 
ported  from  Quilon   to   Cochin  port 
every  year.    So,   also, raw nuts im 
ported from Africa transported from 
Cochin    Port to    Quilon.    Quilon is 
the centre of cashew-nut      industry. 
And there are also      so many other 
goods which are transported by train. 
If the income from these is taken into 
consideration,  you   need   not   go   for 
funds elsewhere to help us.    So, that 
line also may be converted into broad 
gauge. 

My sister, Mrs. Devaki Gopidas, said that 
only four kilometres of railway line are 
available for one lakh of people in Kerala 
whereas in Mysore—of course, Coorg also 
forms part of Mysore—it is 10 km. There it 
may be raised to 15 or 20 km. I have no 
objection. I do not raise a demand that in 
Kerala this 4 km. for one lakh of people 
should be raised to 10 or 15 km. But it may be 
raised to 5 km. It is a very simple demand. 
You know that Alleppey is one of the most 
important paying trading centres from the 
olden times. A line from Ernakulam to 
Alleppey may be constructed. This must be of 
broad gauge. Then it may be connected with 
Kayan-kulam which is on the Quilon-
Ernakulam line. Kayankulam is one of the 
ancient trading centres in the Travancore area. 
From olden days it is known as such. 

Then, there are six Divisions on the 
Sourthern Railway. Of course, Ola-vakkot is a 
Division which is very near to Madras State. 
A new Division may be established either at 
Ernakulam or at Quilon. During the Third 
Plan period, I am told, some proposal was 
made to construct an integral coach factory at 
Quilon. Later on, it was dropped. You know 
that Quilon is one of the beautiful places in 
the whole of India. If one comes to Quilon, 
one will not go; one will continue to live 
there. That is the position with regard to 
Quilon. But you will not get rice. That is the 
only difficulty. There are so many factories 
also there. You can construct the proposed 
integral coach factory there at the expense of 
the Railways. 

SHRIMATI DEVAKI GOPIDAS: We do 
not have even one project under the 
Railways. 

SHRI KESAVAN (THAZHAVA): 
Because Shri Poonacha is the Railway 
Minister I say this; otherwise. I will not say 
this. He knows us and our condition. 
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Now, sleepers are being supplied by 
contractors. You have got enough timber of any 
variety in Travancore or in Malabar or in Cochin. 
You can construct one saw mill at Quilon or at 
Edamann or at Tenmalai, which are centres of 
reserve forests where timber is available in 
plenty. You can get them. 

SHRIMATI DEVAKI GOPIDAS: That was 
proposed for Olavakkot. 

SHRI KESAVAN (THAZHAVA): The point 
is that much money need not be spent for this 
purpose, for the construction of this saw mill. 
You know the amount required for this purpose. 

So far as amenities are concerned, I request 
the Railway Minister to come to Quilon. That 
building was constructed by the old South Indian 
Railway years ago. There was one office there; it 
is still there. Of course, some repairs were done 
and some additional buildings were also 
constructed, I have no complaint about that. It is 
now a junction. But my request is a building 
befitting the junction may be constructed there. 

So far as construction of canteens, urinals, 
latrines and all these matters is concerned, you 
spend money. You need not spend anything 
more on them there. But you must be strong in 
dealing with the persons who are in charge of 
these matters and you must make some inquiry, 
and do whatever is necessary. With a strong 
will, this will have to "be done. 

So far as overcrowding is concerned, at 
Quilon station you will find four or five persons 
travelling on each foot-board. And when the 
train moves there is a rhythm when both male 
and female passengers clash with one another. 
That is the difficulty. If you convert it into 
broad gauge, some change will come. 

The number of passengers is increasing day 
by day. There is no scope cf restricting it 
otherwise. 

THE DEPUTY CHAIRMAN: Mr. 
Sherkhan. I am afraid Members will have to 
take five to seven minutes each and then the 
Minister will reply. We have one more item 
on the Order Paper. 
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SHRI K. SUNDARAM (Madras): 
Madam, we had been authorising pay-
ments and appropriations year after year 
but I think it is high time that we have to 
consider, like an efficiency bar, holding 
up these Grants or Appropriations or 
misappropriations at least once because 
the Indian Railways are setting up the 
standards of Indian punctuality. Many a 
Minister have tried it, several times at-
tempted to improve on it. I am glad at 
least the present Minister has not made 
any attempt to improve the punctuality of 
our trains. I would draw the attention of 
the Minister to the increase of fares on 
goods traffic for this year. Planning has 
been such in our country now that it is 
impossible to  carry on any industry 

without transporting raw materials and 
goods from one end of the country to the 
far end of the country. For instance, 
cotton is to be transported from Bombay 
to Coimbatore, rayon is to be taken back 
to Bombay and the finished cloth is again 
to be transported to Madras, Mysore and 
Kerala for distribution. Such is the traffic 
movement of goods in our country. So 
also coal, coke and pig iron from Bengal 
to Madras and the finished goods have 
again to move to Bihar, Orissa and 
Madhya Pradesh. These long distance 
haulage of raw materials and goods has 
been necessitated. That is how industries 
have developed. By imposing an increase 
on the duty no industry can escape. It is 
but natural that the prices of industrial 
goods go up. This will definitely raise the 
prices of commodities that are 
manfactured in our country and the 
industrialist will be blamed again for not 
keeping up to the prices. The Government 
is responsible for increase ln the prices and 
it is not keeping up to the promise of try-
ing to keep down the prices. In the last 
Budget it was said that the deficit was due 
to the shortage of traffic in coal and steel. 
They have laid special tracks, 
manufactured special wagons for this 
purpose which ai"-not useful for 
transporting any other kind of goods. So 
much of capital has been invested and 
now they are all idle, not completely, but 
quite a bulk of the traffic has been 
reduced. On account of that the Indian 
Railways are losing very heavily. Is it not 
defective planning? We had been 
depending too much on these plans and 
the Railways also were linked with these 
plans. If such an industry is to be started 
by a private enterprise, yea will ask them 
for a contribution towards laying of the 
track but .1 do not think the Government 
claimed anything from these steel fac-
tories when they failed to give you the 
adequate traffic for which the-tracks were 
laid and the expenditure was incurred. 
Even after such detailed planning we Ahd 
nowadays that there is a heavy traffic 
towards one 

 



 

[Shri K. Sundaram.] direction and 
empties are being hauled  in  the  opposite  
direction.     Some time back a new 
experiment was tried by  introducing  the   
Quick  Transport Service which is 
supposed to be taking your goods in a 
much shorter and quicker time to the 
destination     but unfortunately I should 
say that it is an utter failure.    We were 
asked to pay a higher rate for this but it 
never travelled  quicker than   the  
ordinary goods traffic and I would 
humbly suggest to the Minister, why not 
try the other  way?  When you have  a 
large number of empties awaiting to     be 
transported from one part of the country     
to the other, why not give them at a 
reduced rate, concessional rates? Give it 
wide publicity and say     that on  such  
and  such  day  or time,   the goods train 
will be moved. I am quite sure      they 
will get enough      traffic, enough goods 
to be hauled instead of carrying the empty 
wagons to the required places.   That is 
not     enough. What we need is safe 
delivery. Nowadays,  nobody trusts the      
Railways with transportation. For the last 
few years   no  cotton   yarn  bales   are  
entrusted   to   the   Railways   for   trans-
portation.      No   finished   textiles   are 
entrusted to   them.    The  road  traffic 
and    the    lorries    have been    doing 
much    better.        It    is not    at    all 
safe.      Nowadays     if     any     costly 
machinery     is     to     be     transported 
from one place to the other, a person 
accompanies  to see  that it  is safely 
handled at every junction or station until it 
reaches the    destination.     The person  
accompanying  the  goods,  has to see the 
Tarffie    Managers, Traffic Supervisors,  
Station Masters,  etc., to see about the 
proper handling of those goods.      It has 
come to such a stage that the Railways 
cannot be entrusted  with   any  goods that  
are  either costly or of importance.    It 
has been the privilege of the Railways for 
centuries  that they had the right     of 
way. Therefore even the President of 
India, if he has to travel by road, he has to 
give way to the Railway first. Since they 
have been in that position for  centuries,  
they  do    not care  for the other traffic at 
all. Most of     the 

L-ities have railway lines crossing the 
civil road on either side of the city. When 
a train enters the station the gates are 
closed and before it leaves the gates are 
closed. The train may be stationed there 
for hours together. They do not bother 
that the civil gates will remain closed and 
that they should move the train quickly to 
enable the gate to be opened. It was never 
taken into .consideration. Many a time 
through the Chambers of Commerce, 
through various trade associations, 
through various automobile associations 
complaints have been made but they have 
never been looked into by the Railway 
authorities. It is high time that we decide 
upon a clear cut policy between the road 
transport and the Railways. I would 
suggest that only bulk loads for more 
than 300 miles should be transported by 
the Railways. The smalls and packages 
and parcel containing things like fish, 
fruits, vegetables and other thing should 
be handled only by road transport. They 
need not be handled by the Railways. If 
handled by the Railways they cause not 
only inconvenience to the passengers but 
they become a nuisance on the platforms 
and this is one of the main causes for 
most of the troubles at our railway 
stations. 

I fully support and endorse whatever 
my hon. friend Mr. Menon said about the 
need for developing the area in the South. 
In addition to what he has mentioned I 
would like to say one thing more. There 
should be a link between Coimbatore and 
Cha-marajanagar. This area had been sur-
veyed even during the British days and 
since then also it has been surveyed 
twice. Unfortunately the line has not yet 
come into existence. Instead of that the 
Mysore-Salem link has been taken up. I 
think this Mysore-Salem link is also 
hearling completion. Unfortunately this is 
a region which is mostly hilly and very 
backward where the people are very 
poor. The needs of this region have never 
been looked into. Minister after Minister 
had examined it and they had  made 
promises,  but  these  have 
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not yet been carried out. This link is only 80 
miles the °ne from Chama-rajanagar to 
Coimbatore. Chamaraja-nagar is at one end 
and Coimbatore is a junction. The two have 
to be linked in order to develop that area. 

THE DEPUTY CHAIRMAN: Mr. 
Sundaram you have to finish now. 

SHRI K. SUNDARAM: 1 will take only 
another two minutes, Madam. On the trunk 
routes we are running toG many trains and 
this is creating a lot of congestion and 
confusion. That is the main reason why you 
are not able to keep up punctuality or to 
maintain the track properly and to carry the 
traffic. That is also one of the causes for the 
number of accidents which are increasing in 
number on these trunk routes. 
One particular point I would like to stress 
before I sit down. Even if the Railways are 
not ready to run a train between 
Chamarajanagar and Coimbatore, even if they 
are not able to have this link, I would request 
the hon. Minister to consider the running of a 
transport bus service between these two 
places. The existing private bus services are 
very very poor and inadequate. One bus 
comes and stops at one border and the other 
bus from the other side comes to the border 
and the passengers are exchanged in the 
middle of the night, in mid jungle in cold and 
rain without any shelter or any place even to 
halt. Therefore, the hon. Railway Minister 
should consider whether the Railways cannot 
run a through bus service from one side to the 
other. This will be a t relief to  the  people 
there. 

Thank you. 

 

 

SHRI C. M. POONACHA: Madam Deputy 
Chairman, I have listened with great care to 
the detailed discussion that has taken place on 
the Railways Appropriation Bill that I moved 
this afternoon. Time and again it has been 
mentioned that tfie deficit that is confronting 
the Railways is such that it could have been 
covered without the additional rises proposed 
in freights and fares. Earlier when replying to 
the general discussion on the Railway Budget. 
I had explained in great detail that the deficit 
that confronts the Railways now is not to the 
extent of Rs. 38 crores only. The deficit by 
itself is much wider. But we have attempted to 
cover a portion of it by raising the fares and 
freights and this has left a sizable portion to  
be  covered  by reducing  expendi- 



 

[Shri C. M. Poonacha.] 

ture,  by observing  economy,  by im-
proving efficiency and also by   doing 
some  vigorous  salesmanship    for at-
tracting   more goods    traffic to    the 
Railways.    The stress and strain that toe 
Railways are* undergoing are for • the 
present,    somewhat      continuous. The 
position that we had at the time I  
presented  the Interim Budget was to  
some  extent  disturbed  and upset when I 
came with the regular Budget. After the 
presentation 0f the regular Budget and as I 
am explaining    the position now, the 
position has further changed.     Every 
change in respect of certain  important  
matter  results    in changes  in  the  
financial  position   of the Railways and 
the gap gets widened.   Madam Deputy 
Chairman,    after presenting  the Budget 
very recently we have received the 
Gajendragadkar Commission's Report or 
award. It was anticipated  earlier  that  
according  to the normal increase in the 
dearness allowance linked up with the cost 
of living index, the additional expenditure 
that the Railways would have to incur 
would be of the order of Rs. 13 crores.  
Now  after  this  Award      we have   
examined  the   effect   of      this Award 
so far as the Railways     are concerned.    
As to what the final accepted position will 
be, I cannot prejudge  now.      But   as   it   
is,   I  think there will be two spells of 
dearness allowance increases during the 
courss of this year and both of which toge-
ther will account for Rs. 10 crores. So the    
effect    of the    Gajendragadkar Award is 
likely to have an additional expenditure   
of      Rs.   20   crores      as against the Rs. 
13 crores which I had anticipated   at   the   
time   of   framing the Budget and placing 
it before the House.  We have had  an 
increase in the price of steet. We have    
had the increase in  the  duty  on diesel      
oil and there is now  the  proposal    about 
the Coal Wage Board. The Coal Wage 
Board has given its recommendations and 
is under the consideration of the 
Government. What is going to be finally 
decide i upon, I cannot say now. But this 
can be said now that as     a result  of   
implementing  the    recommendations  of 
the Coat Wage Board 

for an increase of -Re. 1 per tonne in 
the price of coal, the impact on the 
Railways would be an additional ex 
penditure of Rs.  1.7 crores.      Under 
these  circumstances,  naturally,      the 
finances of the Railways will have to 
be augmented and the minimum pos 
sible  increase  in  the  freights      and 
fares has been proposed with a view 
to cover a portion of this deficit. At 
the same time, it is not as though we 
have not taken  into  account the in 
crease in the goods traffic.     We have 
assumed that there would be an in 
crease of about 8£ million tonnes   of 
goods traffic and if that should mate 
rialise  even then  according to      the 
present freight rates the deficit will 
be about Rs. 13 crores.     The increase 
in staff costs, increase in the costs of 
materials  and such other things    as 
per our calculations when we presen 
ted our Budget before  this      House 
together with lower  level  of  antici 
pated earnings left a gap of the order 
of Rs. 38 crores for the current year 
and to cowr that we had made cer 
tain proposals,    while   we   have not 
provided any money for the Develop 
ment Fund contribution as I mention 
ed earlier.    Again the impact of   the 
Gajendragadkar Award is going to be 
more than What we had anticipated. 
As such, the finances of the Railways 
are subjected to a continuous    strain 
due to various reasons and therefore 
with all the good intentions that we 
have       w°        could     not leave 
the gap as it is hopefully anticipating that 
the future would bring about a favourable 
circumstance where the resources posi-
tion of the Railways would improve by 
itself. Therefore we have made these 
proposals which were discussed in great 
detail by hon. Members of this House and 
this time also the same discussions have 
continued and in addition some specific 
proposals also have been made 
demanding some special facilities in 
certain areas which hon. Members have 
the privilege to represent. 

Mention has been made about road 
transport competition to which I had also 
referred earlier, this problem, as 
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also the Railways' contribtuion to the general 
exchequer is rising year after year and the 
Railways are in effect contributing a higher 
share of their earnings to the general 
revenues which of course goes into the gene7 
ral finances from where we finance the 
various projects of the nation's development 
programmes. 

SHRI AKBAR ALI KHAN (Andhra 
Pradesh): So far as comparison of England 
or even of the States is concerned, it does 
not hold good in this sense that they have 
come to the saturation point whereas in our 
country there are a lot of avenues where you 
can open new lines and ijet profits. I hope 
you will concede that. 

THE DEPUTY CHAIRMAN: Besides, 
roadways have been built up in these two 
countries which replace ihe railway lines. 

SHRI C. M. POONACHA: I see the 
point that so far as our country is concerned 
we have not reached the saturation poin>t 
and there are still possibilities of extending 
the railway system and expanding our 
operations and earn more. That is so, but 
that presupposes that there will have to toe 
a heavier outlay also. With a heavier outlay 
we can extend the railway system in India 
and make larger earnings and thereby put 
the railway finances on a sounder basis. 
That  is  true. 

SHRI AKBAR ALI KHAN: Through 
co-ordination of road, transport and the 
railways. 

| SHRI C. M. POONACHA: That is ' 
right. Therefore that leads us to the 
position that the railway functioning will 
have to be viewed as a national 
programme and, on the basis of the 
nation's requirements, priorities will have 
to be fixed and according to those 
priorities new programmes will have to 
toe taken up and we shall have to increase 
the earnings of the Railways so that the 
deficit, whatever K might toe, is covered 
by improving 

6015 Appropriation [ RAJYA SABHA ] No. 2 Bill, 1967       6016 

(Railways I had mentioned, Madam, is a 
world phenomenon  today. The  other day 
I was reading a small news item which 
appeared   in   the   London  Economist. 
The newi item refers to a discussion in 
British Parliament where a Member asked 
the Minister jn charge of Transport about 
the state of the Railway finances there.     
The answer to that question was that for 
the   year 1966 the loss to the British 
Railways had been of the order of 134.7 
million  pounds.      The  British  Railways 
had to reduce their route mileage from 
13,000 miles to  10,000 miles.  That  is 
because   of  the   fact  that  in   certain 
sectors they were losing.   They were 
facing stiff competition from the road 
transport  system  and  as  such  from out 
of 13,000 miles of track they are now 
suspending their operations and reducing 
them  to  10,000 route miles Same is the 
condition in the States. There also the 
Railways are not making any profit but in 
India fortunately —I  am  happy  to  refer  
to that—the Indian   Railways   have   
been   making substantial profits  and they 
continue to make substantial profits but     
the deficit has occurred    for the    reason 
that the operational costs  are rising from 
year to year and the committed 
contributions also are going up from year  
to  year.    As  for  the   dividend 
contribution, that is, the dividend payable 
on capital, it has been going up. Last year 
it was Rs.  130 crores anc" next year  it is 
going to be Rs.  14 crores,  that  is  Rs.   
10  crores     more Similarly in the case of 
Depreciatior Reserve   also   the  
contribution      hai been going up; 
similarly for Pensior Fund; similarly for 
contribution      tc the  States  in  lieu  of 
passenger  tax Every item of contribution, 
of course with the approval pf Parliament, 
has been fixed at a rate higher than     in 
the previous years.    So from out  of the 
prSfits that  the    Railways  make there 
have been committed contributions of a 
higher and higher    order year after year 
which in the ultimate analysis brings 
about a picture of a deficit a minus 
position. Hence we have to make certain  
adjustments to  see that the gap is bridged. 
The Railway earnings  are  steadily 
increasing;    so 
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the working of the Railways, by extending the 
scope of the functioning of the Railways and 
also by improving their efficiency. These, 
among other things, would no doubt be the 
main concern of the Railway Administration. 

There have been several points 
made by hon. Members regarding cer 
tain programmes connected with their 
States or in respect of certain areas. 
Mention was made about 
5.00 P.M. the delay in payment of 
compensation payable 
under the awards for the lands that have been 
acquired to expand railway lines. In this 
matter, Madam, hon. Members would be 
aware of the fact that acquisition of land is 
being done by the State Government 
authorities. We, in fact, deposit the money, 
that is, the compensation payable under the 
award; we deposit the money with the State 
Governments. The formalities have to be 
finalised by them, then again under the Land 
Acquisition Act, the formalities, at times, 
become a bit more long-drawn. The railways 
constantly keep close touch with and approach 
the state Governments to expedite the 
finalisation of these land acquisition 
proceedings. In certain cases, though there 
have been some delays as referred to by my 
friend, Mr. Patel, action is being taken to 
follow up these acquisition proceedings with 
the State Governments and to see that the 
awards are implemented and the 
compensation is paid to the owners of land, 
who have parted with their lands. 

Reference also was made to the Southern 
sector. My hon. friends from Kerala, Mrs. 
Devaki Gopidas and others, referred to the 
fact that so far as the southern region is con-
cerned, the extent of the railways is not of that 
order as is available in certain other State 
areas. So far as Kerala is concerned, one 
calculation was on the basis of population. 
Another calculation was on the basis of the  
area.   On these  two counts     we 

get different conclusion.   If we    calculate  it 
on the basis of population namely,  the     
kilometre length     for every one lakh 0f 
population, perhaps the figure comes  to about 
four kilometres.   But if we take the area and 
work ft out, it gives a higher figure. Now these 
calculations in comparison lead   to   different  
conclusions.   Somebody     humourously said     
that    the easiest way t0 increase the kilometre 
mileage  per   lakh  of  population     in Kerala  
would  be  to straightway  reduce the population 
to such an order so  that  this figure  comes to  
five  or more.   But  that    cannot be so easy. So  
far  as the  railway      system     in Kerala and 
some other States is concerned,   certain survey  
works  are  on hand.   A  survey   has   been     
ordered for a broad-gauge line from Karur to 
Madurai   and   Dindigul,   and  for   the 
conversion!   of   the   Metre-gauge '   to Broad-
gauge from Madurai to Tuticorin, and also a 
survey has been ordered from Tinnevelli to 
Cape Oomorin, and from  Cape Comorin to    
Trivan-drum.    Seme of these surveys    have 
been  completed and the Board     are now 
studying the survey results, and I think the 
Railway Board will   come to  some conclusions  
after the details are placed before them—the 
result of the surveys—and necessary follow-up 
action will be taken in due course. 

SHRI      S.      S. MARISWAMY 
(Madras): May I know about the survey 
between Dindigul and Guda-lur? 

SHRI C. M. POONACHA: Well, I don't 
have the information right now. I will .check 
up on that. 

Madam, reference also was made about 
certain delays in completing seme works in 
some sectors. There has been no delay as 
such, but there has been some difficulty in 
providing the necessary funds because, as the 
hon. House is aware, there has been some cut 
in the programme of Government expenditure. 
Certain works, which are not very essential, 
have been staggered; their implementation has  
been  so  phased  that  the  impact 
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of the expenditure in a particular year could 
be reduced, as a result that there might have 
been some cases where certain slow progress 
of works is noticed. Whatever it is, the 
programmes, as have been sanctioned, will be 
completed, and doubling of lines or some 
other kinds of works will be completed as 
soon as possible. 

Reference also was made to overcrowding 
and passenger amenities, and then track 
extensions speeding up of railways, avoiding 
delays, and such other things which would re-
ceive constant attention of the Railway 
Administration and, I hope, in due course of 
time, the railway authorities will he able to 
give a better account of the functioning of the 
railways. 

The other suggestions which have been 
made will be examined and the Railway 
Board will take necessary action to go into all 
these proposals in great detail and take such 
necessary action as would be feasible ac-
cording to the resources that would be made 
availahle. 

With these words, Madam, I commend for 
the acceptance of the House the 
Appropriation (Railways) No. 2 Bill,   1967. 

THE DEPUTY CHAIRMAN: The 
question is: 

"That the bill to authorise payment and 
appropriation of certain sums from and out 
of the Consolidated Fund of India for the 
service of the financial year 1967-68 for the 
purposes of Railways, as passed hy the Lok 
Sabha, be taken into consideration." 

The motion was adopted. 

THE DEPUTY CHAIRMAN: We shall 
now take uP the clause by clause 
consideration of the Bill. 

Clauses 2 and 3 and the Schedule were 
added to the Bill, 

Clause 1, the Enacting Formula ana the 
Title were added to the Bill. 

SHRI C. M. POONACHA:    I move: 
"That  the Bill  be  returned." 

The question was put and the mo-lion was 
adopted. 

THE DEPUTY CHAIRMAN:    Next item 

 

MOTION RE   ANNULMENT OF THE 
POLICE     FORCES     (RESTRICTION OF   

RIGHTS)   RULES,   1966. 

 
t["That in pursuance of sub-section (2) 0f 
section 6 of the Police Forces (Restriction   
of   Rights)   Act,   1966, 

f [English translation] 


